BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
{(SOUTHERN ZONE BENCH, CHENNAI)

ORIGINAL APPLICATION NO. 141 OF 2021

In the matter of:

I'ribunal on its own motion

Suo Motu based on the news item in Kerala
Kaumudi Newspaper, Web Edition dated 06.06.2021,
“A New Ray of Life Pallikkalar”.

VS-

| The Principal Secretary to Govt. Of Kerala,

Environment Department,

Room No.406, 4th Floor Annex I,

Secretariat, Thiruvananthapuram and Ors. ----Respondent(s)

ACTION TAKEN REPORT FILED BY ADDITIONAL CHIEF SECRETARY,
ENVIRONMENT DEPARTMENT /15T RESPONDENT

Index
S.No | Particulars Page No.
I. Copy of Action Taken Report 1
2. Copy KSPCB letter sent to CSIR-NEERI (Annexure-1) 2-3

Dated at Chennai on this the 15% day of July,2023.
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Action  Taken  Report  filed by  Secretary o Government

{Environment Department) , Government of kerala %wim*c the
Hon'bie National Green Tribunal in Sue Motu fn OA No. 141720

s submited  that m compliance with the Hon'ble NGT - vide order
duted 15052023 in Suo Motu registered OA No. 14172021 divected the slate
| Cioveriment o submitan action  taken report i the subject matter,
| 20 dris submitted that in the previous orders by Hon'ble NGTL the herala
State Pollution Contol Board (KSPCB)  was directed o consider waste waler
technology developed by NEERI Accordingly Board had contacted NERRT and
| an online presentation was made by NEERT op 13/03/2023 with the officials of
focal bodies, Suchitwa Mission & KSPCB. Further NEERD was addressed to
depute experts for field visit o understand the location and feasibility of this
technology in Kerala condition on 18/03/2023&24/04/2023. Accordingly two
scientists namely BEngineer Pravin Manckar and Dr.S.Bhuvanesh were deputed to
conduct feld visit from 01/05/2023 to 13/05/2023. Site visit was conducied by
the NEERT scientists along with officials of Suchitwa I\"Ii'\;ii(m Local Self
Govermment Institutions (LSGIs), and KSPCR and the site visit report was
forwarded to all concerned departments.n the report CSIR-NEERT informed that
for sugpesting suitable/appropriate technology d{';'\mmw on the type of waste
water detailed feasibility stody is required and detaled project proposal will be
submited after confirmation from the Board, NEER] was addressed to submit a
report with specific recommendations regarding suifable weatment technology
applhicable wo different site in order w implement the same as a model,

3. Further the Kerala State Pollution Control Board has requested NEERT for
cubmitting project proposal with scope of work and financial budget urgently and
that the matter is being followed up {(Copy of the letier is attached as
Annesure-ihn

40 Ths it s humbly requested that the above action taken report i
compliance in the order dated 13052023 of this Hon'ble tribunal may be
aceepted

Dated thus the 11 th day of July 2023
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aigo allé, @@ OB do - 685 004

PCRMO/ERS/OANO. ”7;"041(%/ )2021 Dyate: 04.07.2023

[Froms
The Momber Sceeretary

The Director,
CSHL - NERERT, Nehru Marg,
Vasan: Napar, Nagpur,

Maliarashira

Qub- Wasie water weatment Technology - A 6732018, OA 272011 PATIDO0T

CNEERT site visitreport
2 This office letter No, KSPCR/245/2023-Ak-13/13 dated 2270672023
1 [ etter No, WWT/PM/KSPCRA2 dated 30/06/2023

Sir.
Cind attention is invited to the reference. You are reuested 1o submit projedt
proposal with scope of wo rk & mzciai tmdg,eii urgently. Suchitwa Mission. 150Gl

local institions namely NIST, Thiruvananthapuram, Engineering Colleges and

offices of the Rowrd may also be involved in the project in order 1o siren then

rechnical eapability in the State.

Woours falthivdly,

MEMBER SECRETARY

Copy o
1. The f-'\a%d'ﬁormi ChiefSccaretm*v - wwith covering letter
(_"f; memmmt SL\, retariat
Thiruvananthapuram
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secretary to Government - with covers ing letter

Environment Department

The Director - with covering letter

lb 11 Directorate

st Floor, Swaraj Bhavan,

P Jb Junction, TTC Junction Road
i;timnwdu PO, Kowdiar,

Thirovananthapuram- 69300

’E‘}. ¢ Iixecutive Director

Si.u::hn”’(e Miszion

Swaraj Bhavan

Nanthancodu

Rowdiyar
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Thiruvananthapurani ~ 695003

The C‘..hic,i Environmental Enginecer
Repional office
Thiravananthapuram

The Chief Eovironmental Fi ngineer
Regional office

Ernakulam

The Environmental Engineer

District Office - |
Thirvvananthapuram

Fhe Eovironmental Engineer
Phstrier Office - |

Kollam

The BEnvironmental Bngineer

Disiriet Oifice ~ |
Alappuzha

The Lnvirenmental Enginecr

Pistrict Office ~ |1
Frnalkutam



BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
(SOUTHERN ZONE BENCH, CHENNAI)

ORIGINAL APPLICATION NO. 141
OF 2021
In the matter of:
Suo Motu “A New Ray of Life
Pallikkalas”
VS-
The Principal Secretary to Govt. Of
Kerala,
Environment Department,Kerala
and others
----Respondent(s)

AFFIDAVIT FILED BY
ADDITIONAL CHIEF
SECRETARY, ENVIRONMENT
DEPARTMENT/15T RESPONDENT

E.K. KUMARESAN,

Standing Counsel for Government
of kerala

No.6, Indian Chambers (SICCI)

Annex Building, Ground Floor,

Esplanade, Chennai - 600 108,
Cell No: 94443 98701
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